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MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION
CORRIGENDUM
New Delhi, the 1st April, 2026
S.0. 1767(E).—In the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii), vide
notification number S.O. 1398(E) dated the 16™ March, 2026 [F. No. M-12011/8/2024/ASSSE (E-
68445)], published on 18" March 2026, in Schedule-III, against Serial Number 4, under the column
“Jurisdiction”, for the words “Andhra Pradesh, Telangana, Karnataka”, read “Andhra Pradesh, Telangana,
Karnataka, Tamil Nadu, Puducherry (UT), Kerala, Lakshadweep (UT), Goa and Andaman & Nicobar

Islands (UT)”.

[F. No. M-12011/8/2024/ASSSE (E-68445)]

SOUMYA P. KUMAR, Deputy Director General
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